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SHRI SAMAR GUHA: That is your 
fault. You have not tried to do anything. 
You are making a false plea here • 

SHRI SURENDRA PAL SINGH: 
have already said that it is not our policy 
to take this issue to the UN or to inter-
nationalise this igsue. We do believe 
according to our past experience, that to 
internationalise an issue like this or io take 
it to the UN will not serve any useful pur-
pose. We ~ i  believe that we can solve 
it only by bilateral discussion and we are 
continuing to endeavour towards that end. 

As regards the Lluestion of grants. etc., it 
is not really worth-while going to the UN 
for funds. We ar~ looking after the 
refugees and are in~ everything JXlssible 
to resettle and rehabilitate them. 

MR. SPEAKER: Shri Kothari-absent. 
Shri Bharat Singh Chauhan--abscnt. Then, 
we pass on to the n~  item . 

12.36 Hrs. 

PAPER LAID ON THE TABLE 

NOTIFICATION UNDER ESSENTI,IL COMMO-

DITIES ACT 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE • 
COMMUNITY DEVELOPMENT AND 
CO-OPERATION (SHRI ANNASAHIB 
SHINDE): I beg to lay on. the Table a 
copy of Notification No. G.S.R. 644 (Hindi 
and English versions) published in Gazette 
of India. dated the 13th April. 1970 making 
certain amendments to Notification No . 
G.S.R. 1000. dated the 19th April, 1969, 
under sub-section (6) of section 3 of the 
Essential Commodities Act, 1955. [Placed 
ill LibrtJry. "'ee No. LT-3426170.] 


